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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELH 7 pins 
x 2!p aN 

MA No. ae ee 

OA No. 1s Me gee 10 
IN THE MATTER OF:- Yo Je 

Harpal Singh Rana a x GOS em Applicant 
SS s A 0 er 

Vv. OS 

Delhi Metro Rail Corporation& Ors, hates Respondent (s) 

COMPLIANCE REPORT BY WAY OF AFFIDAVIT ON BEHALF OF 

DMRC/RESPONDENT NO. 1. 

MOST RESPECTFULLY SHOWETH:- 

I, A. S. Rao S/o Late Sh. A.V. Rao aged about 58 years working as Deputy 

General Manager/Legal with Delhi Metro Rail Corporation/Respondent No. 1 

having its registered office at Metro Bhawan Fire Brigade Lane, Barakhamba 

Road, New Delhi-110001, do hereby solemnly affirm and declare as under:- 

1. That the Deponent is working as Deputy General Manager/Legal with the 

Respondent No. 1, duly authorized, conversant with the facts of the case and 

therefore, competent to swear the present affidavit. 

2. That this Hon’ble Tribunal vide order dated 24.07.2023 had constituted a 

Joint Technical Committee consisting of representatives from Public Works 

Department, Delhi, Municipal Corporation of Delhi, DMRC and Delhi 

Pollution Control Committee to prepare a technical report with the help of 

technical officers for developing a methodology/Engineered Structured 

modal to reuse the water for plantation, water into barrage pass or recharging 

the ground water and applying itn. such pillars. 
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y Q/ E 2 5 2 Me *> ‘ ALC 
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r 4 3 Ded nm it 

if“ | ‘ Se | f i . = |i 

Ls | : : me A 
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. In compliance with the order dated 24.07.2023 passed by this Hon’ble 

Tribunal, a Technical Committee was duly constituted consisting of Sh. 

Rajpal Singh Shiverain, SE (South-West) (representative of PWD), Sh. R.P. 

Sharma, EE (representative of MCD), Sh. B.N. Chaturvedi, Dy. CE/C&S-VI 

(representative of DMRC) and Sh. K. Kumar, Environmental Engineer 

(representative of DPCC). 

. That the technical committee so constituted prepared the detailed technical 

report dated 23.10.2023, which was placed on record of the matter by 

DMRC on 30.10.2023. 

. That on 31.10.2023, the Hon’ble Tribunal perused the report dated 

23.10.2023, perused the recommendations of the committee at Para 6 of the 

technical report and directed DMRC to file response to the recommendations 

bringing out the modalities of the execution of the recommendations. 

. That the DMRC filed its response on 19.02.2024, bringing out the modalities 

of execution of the recommendations put forth by the technical committee. 

. That on 16.05.2024 the Hon’ble Tribunal perused the response dated 

19.02.2024 filed by DMRC and directed DMRC alongwith all other 

concerned agencies to implement the recommendations put forth by the 

technical committee, file their respective compliance reports by 13.09.2024 

and disposed off the matter. 

. That the answering respondent successfully implemented the 

recommendations put forth by the technical committee, in compliance of the 

order dated 16.05.2024 passed by the Hon’ble Tribunal and filed a 

compliance report on 13.09.2024. 

. That on 01.07.2025, the Hon’ble Tribunal perused the compliance report 

explore more 

i a= — a 
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10. That in compliance of the directions of the Hon’ble NGT dated 01.07.2025, 

submissions of DMRC are as follows:- 

a. DMRC has duly followed the directions of the Hon’ble Tribunal dated 

16.05.2024 and completed the work of shifting the downtake pipes, 

which were earlier on the road side, towards the central median. 

The work of creating storage depth of 110 mm at feasible locations in the 

median was also completed by DMRC as per the directions of the 

Hon’ble Tribunal. 

That DJB in its guidelines regarding Rain Water Harvesting provides that 

“RWH through artificial ground water recharge structures is not 

recommended where post monsoon ground water levels are shallower 

than 5 m”. “Such areas are Sidharth Extension, Okhla Phase-III, 

Jhangirpuri and Civil Lines. Further, areas like East Delhi colonies along 

Yamuna are exempted from RWH”. Relevant guidelines issued by DJB 

in this regard are enclosed as Annexure R-1. 

It is submitted that from the construction of phase-HI onwards, RWH pits 

are constructed at each possible locations. 

It is submitted that before the construction of the DMRC structures, rain 

water was falling on the road and flowing into the side drains. Now, rain 

water is falling on the metro structure, then it goes in the median through 

downtake pipes and after percolation in the sub-soil, excess water, if any, 

goes into the side drains. Accordingly, it is submitted that DMRC is not 

contributing to water logging on the roads, which generally occur due to 

blockage in the side drains. 

It is submitted that DMRC will ensure that the downtake pipes should 

always be in the median and that. wey water. as not fall over the road 

side. Vegetation developmen 
f 
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of PWD, which is also recorded in the order dated 16.05.2024 passed by 

this Hon’ble Tribunal and DMRC has already requested the PWD to 

carry out the Horticulture work. 

g. That the construction of additional pits as RWH at the medians are not 

required, in terms of the calculations of water catchment from the Metro 

structures, reproduced in the para 5 of the technical committee report 

dated 23.10.2023, as median having approximate effective depth of 110 

mm can store the average runoff water during rainfall. 

h. That the construction of RWH on the existing lines is also not feasible, 

being a safety concern for existing DMRC structure, as it contains 

making of a pit/bore holes in the Ist reserve. 

i. That the possibility of spillage of excess water from the median can also 

be further reduced, if the horticulture/vegetation, being developed by the 

PWD, are of high seasonal water requirement variety. 

11. That in view of the above-mentioned, it is submitted that DMRC has already 

undertaken all the necessary steps to ameliorate the situation on the ground and 

Deponent ; 

no further steps are required to be undertaken by DMRC. 

VERIFICATION:- 

Verified at New Delhi on __ July, 2025 that the contents of my affidavit from 

para 1 to 11 are true and correct on the basis of the records maintained by the 

Respondent Corporation and nothing material has been concealed therefrom. 

if & /SUSHMA GUPTA\ \ Deponent 
Regd. No. 19615 | _ 1 

Oj 
Expiry Nate nd } 

a \ naa 1 

Se er 
7) 1 bd 5 
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Easy Rain Water Harvesting 
Easy Tomorrow 

Rain Water 

Harvesting Guidelines 

DELHI JAL BOARD 
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eI RIS Ere ee aang 

WHY ? 
RAIN WATER HARVESTING THE 
NEED OF THE HOUR 
Rainwater Harvesting is critical 

SN ee nen er ee 

Easy Rain Water Harvesting 
Easy ° Tomorrow | 

for Delhi's Water Security. By 
adding to Delhi’s own limited 

water resources it will 

e Help cater to the potable 

Water needs of the ever 

growing population 

* Stop the rapid fall in Ground 
Waiter Level 

e Increase availability of 

Portable Water 

* Help maintain Green Cover 

° Help revive aoe Bode 

sar vom 
. {inmm) 

| 2003 4052.8 | 
2004 364 
2005 607 

| 2006 613.1. 
| 2007 626.7 | 

2008 Vee 4 
| 2009 779 
2010 1031.5 
/ 2011 618.5 | 
| 2012 644.3 | 
| 2013 875.8 | 
| 2014 370.8 | 

ee See Aa 

& DEPTH TO WATER LEVEL MAP 
NATIONAL CAPITAL TERRITORY, DELHI 

NOVEMBER-2015 

26° 458 

|) Delhi Ridge ( Alwar Quartzite) 

Depth to Water Level (bg!) 

Lesa <2m 

Gd 2-5m 
TS) 5-10m 
BB 10-20m 
HR 20-40m 
GH >s0m f q 
\ a m 

“ee 

eee Annual st Rainfol (in inte) 

Source: india Meteorological Department 
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"Rainwater harvesting is 

Collection and d storage o of rainwater 

This rainwater can oe . ground water. 

HOW? 

Recharge Chamber 

Rainwater r acrastlag Structure ¥ i 

Rainwater connecting pipe 

Rainwater Harvesting Structure in a building 

Two Type of RWH Recharge Chamber rs 

Fig. 1 Rectangular Recharge Chamber for RWH 
Chamber on rain water conveyance system where 
all rain runoff from catchment is getting accumulated 
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shutter | yy 
Overflow to Yy 
Municipal Drain ZY 
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i tet 

Manhole frame & cover 
(in case of RCC slab on 
top of the chamber) 

inlet 

PCC base 
(10 cm thick)® 
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Ground 

overflow to 
municipal drain 

PLAN 
iron Grill/Detachable RCC precast siabs 
or RCC slabs with manhole frame and cover 
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Geo Textile Membrane 
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==> Overflow to municiap! drain 

Brick work/ 
Precast RCC panels 

0.2m thick layer of sand 
(1.5-2.0mm size) 

0.1m thick layer of 
charcoal/activated carbon 
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PlotArea Maximum = statin ‘Suggestive imensions of 
(sq.m) Roof-top area Capacity | Recharge Chambers/Trenches | ‘ 

as per DDA > {cum) {length (L)X breadth (B) 
| MPD-2021 | | X depth (D) in meters) 

Eee 400 Ce ee 
2 PN eee e145) 3 ES ee eee 
3 300° 295. = 4.5 TSX 41SxX 20: 
4 400 300. 6 = STB MABK 165: 

5 500 S75 751 BX 18K 230, 

Fig. 2 : Circular Recharge Chamber for RWH 

Chamber on rain water conveyance system where 
all rain dei from catchment is getting accumulated 

é as Ee : PLAN 

Manhole frame & Iron Grill/Detachable RCC precast slabs 
(in case of RCC stab on or RCC slabs with manhole frame and cover 
top of the chamber) Ground Level 

HAASAN TATA TAT TATE 
= ==> Overflow to municiap! drain 

Bo Brick work/ 
Precast RCC panels 

0.2m thick layer of sand 
(1.5-2.0mm size) 

0.1m thick layer of 
He Ate 8 : 4 charcoal/activated carbon 

0.5m thick layer of brick aggregate (40-63mm size) 

AREA REQUIREMENT 

Maximum | Required Suggestive | Depth (D) 
Roof-top area + Capacity | Diameter (2) + of Circular 
as per DDA (cum) | (internal) of Circular Chambers 
MPD-2021 | Chambers (mtrs) {mtrs) 

2 200 
3 |. 300 te ae MD =|. ORES Th). 23 

4 | 400 300 6 | 2 structures of size mentioned in S. No. 2 

| 1 structure of size mentioned in 
2 seit we - |S. No. 2 & 1 structure of size mentioned 

| in S. No. 3 (i.e. total 2 structures) | 
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Remember: The above calculations give the ‘effective’ capacity i.e. the space inside the 

pit that will actually hold water. So the depth X width X length of the pit should be equal 

to the figures 1 & 2. The depths should be calculated from the inlet pipe down to the top 

of the filter media. 

How to make and maintain RWH system? 

Your Rainwater Harvesting systems should be designed in such a way that: 

e even if it rains with high intensity continuously for 1 hour, your system should be 

able to store and recharge the runoff that flows into it. 

© — |tis safe, easy to make and easy to maintain. 

* — |tcomplies with the DJB guidelines so that you are able to avail of the RWH rebate. 

Based on this, some recommendations for Implementation, Operation and 

Maintenance of RWH systems are: 

¥ Calculate the water holding capacity of the pit (in cubic metres or kilolitres) that 

you will build by using this simple formula: 

Rooftop area* (in sq.m.) X 0.8** (runoff coefficient for roof top/concrete area) X 

0.025*** (average maximum rain fall intensity in meters per hour) 

= rooftop area x 0.02 

Roottop Area—This is the total area of the rooftop of the building for which RWH is being made. 

Approx 20% of the rainwater that falls on a rooftop evaporates or is absorbed by the concrete. The balance 80% flows as runoff. That is why 0.8 is taken 

as the ‘Coefficient of Recharge for rooftops 

0.025metre or 25 millimeters is the average rainfall that falls inan hour over 1 metre square area in Delhi. 

ae cae hee ast ea cd ese ERS 
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Iron gril / detachable RCC 
Precast slab / RCC slab with — 

frame andcover 

“Manholewith = 
cover for cleaning = 

—+ Overflow pipe 

ee Brickwork /REC 
"prefabricated panel) 

inflow. : 

pipe — laa Required depth 

4 gh Sand (1.5-2mm) 0.2m 
Geosynthetic textile. 

Charcoal activated carbon 

0.1m 
Brick aggregate 

(40-63 mm - 0.5 m} 

PCC base (10 cm) 

¥ _{nstead of filter media as mentioned in the 

drawings above, residents may also use 

multiple layers of jute mats in recharge 

chambers / modular filters in rain water 
pipes from rooftops. The objective is 

simply to arrest the silt in- the rain runoff 

generated from the catchments before its 

percolation into the natural soil strata. 

Y thas to be ensured that no waste water 
enters Recharge Structures. 

v Depths of recharge structures should be 

1.0m -4.0m. 

v Recharge systems should be located at a safe distance away from the 

buildings/foundations. 

¥ Run-off coefficient for bituminous roads/paved areas and open/green areas 

without steep slopes should be 0.6 and 0.1 respectively. 

v Only non-polluted rain water from the catchment areas should be directed to 

recharge structures. 
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| ~ All catchment areas should be cleaned before the onset of the monsoon 10 avoid a 
any contamination. 

¥” An overflow pipe in recharge sHieiee should be provided ae a into 
- municipal storm water drains / open areas. Under no circumstances should they 

be connected to the sewer. 7 

Y Recharge structures with requisite structural soundness must be implemented 
and adhered to all the construction and structural norms. The structure should not 

pose any danger to people and building. The design should be based on the soil 

type and land use. Thickness of RCC cover slabs and reinforcement ana be 

dependent on structural loads. | 

Y Filter media consisting of brick aggregates (40/50/63 mm size)/charcoal and» 

activated carbon/coarse sand (1.5-2.0mm) /geo textile membrane ought to be 

provided. For membrane even thick blankets can be used. 

v Recharge structures are to be cleaned after every 2 rainfalls during the rainy 

season. . 

¥ Post monsoon cleaning and maintenance of recharge chambers Be be 

carried out. 

Circular Recharge Chamber for RWH 

1.5 mdia Iron grill / transparent PVC 

¥
 

pemmm__Overflow pipe 
coset Inflow a 

pipe f 

db Brickwork / RCC 
na prefabricated rings) 

| 0.3 m depth 

Geosynthetic textile —__. =. 
Sand (1.5-2mm) -0.2m 

Charcoal activated carbon. 

0.1m : 
Brick aggregate — 

(40-63 mm - 0.5 m) 
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_ Recharging Ground Water 

Roof should not be painted since most paints contain toxic substances and may 

peel off. 

Chemicals, rusting iron, manure or detergent should not be stored on the roof. 

Terraces should not be used for toilets either by human beings or by pets. 

Polluted water should not be used to recharge ground water. 

Rain water should not be harvested where post monsoon ground water levels are 

less than 5m. 

Rainwater Harvesting Necessary in Delhi? 
Regulations from Ministry of Urban Development, GOI: 

By law it is mandatory for all NEW buildings or plots of 100sqm and above or 

discharge of 10,000 litres and above per day 

Regulations from Delhi Jal Board 

Water permission to be granted to new house, only when a certificate given by the 

concerned Zonal Engineer, DJB, that applicant has provided the requisite systems 

in the building plans sanctioned by the MCD/DDA/any other land developing 

authority 
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il. 

Bulk water connection is given to an applicant only when he has a certificate of 

installation of functional rainwater harvesting structure in his building by 

Executive Engineer / Superintending Engineer of the area. 

All plot/ property of size 100sqm and above can avail the benefit 

intimation needs to be given to the nearest ZRO 

Failing to install RWH structure will invite penalty of 1.5 times the water bill for all 

property 500 sq. mtrs and above. 

RWH through artificial ground water recharge structures is not recommended 

where post monsoon ground water levels are shallower than 5m. Penalties as per 

the Delhi Water & Sewer (Tariff & Metering) Regulations, 2012 will not be levied on 

DJB consumers for non-provision of RWH system in such areas. However, in such 

areas rain water storage for its use in non-potable purposes after required 

treatment may be carried out as a voluntary option. 

Such areas are Sidharth Extension, Okhia Phase 3, Jahangirpuri and Civil Lines. 

Areas like East Delhi colonies along Yamuna exempted from RWH. The above list 

of places are only illustrative and not exhaustive. 

BENEFITS OF INSTALLING RWH STRUCTURE: | 

Rebate of 10% of water bill for all plot/properties above 100 sq.m for installing 

functional RWH structure. 

Each individual member from that society will be entitled to the 10% rebate if a 

society installs functional RWH structure as per the guidelines issued. 

Use the water when its falls .... 

Guidelines on Rain Water Harvesting are available at DJB 

Website: www.delhijaiboard_nic.in or Call on our Tollfree No. : 1916. 
You may also visit Office of EE (AWH/GWC) 

Delhi Jal Board, Room No. 11, Varunalaya Phase-!, Karol Bagh, 

New Dethi-110005, Tel. No. 011-23558264 

May be contacted for technical assistance on Rain Water Harvesting. 
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TO INCREASE GROUND WATER LEVEL 

Ground Surface 

Enclosed & cemented 

catchment area 
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pa = Cn, a 
=>. 

For more details: Visit: http://djb.gov.in or call our toll free no. 1916 and also visit our Facebook page. 

S
H
A
R
A
D
 

oe ae DELHI JAL BOARD 
ain | (ares Rainwater Harvesting Assistance Cell, Varunalaya 

Save ona rainy day Watet i Yee? Phase-l, Karol Bagh, New Delhi - 110005 

HARVESTING 4 Ph.: 23558264, 23678380-82 Extn.-227 
BSR ESE | epee e-mail: djb@delhijalboard.nic.in website: www.delhijalboard.nic.in 
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